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Sbrl Sadath AU Kbma: The numbct 
of persons on whom such notices have been 
ltrVcd and the value of the properties covered 
by these noti� arc not known to the Govern­
ment of India. We arc not aware. 
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Dr, Laab Sundaram: May I know 
whether this bureau called the Pilm Ninuan 
Bureau ia instructed to cater to the ne.:ds of 
the children of India, and whether any 
special films are being projecscd for catering 
to these needs ? 

Dr, 1Ceekar1 What I was saying in 
Hindi was that the name is probably mis­
leading, and has been taken from a counter• 
part in the United States. It really Ii is 11 
bureau of pre-ccnsonhip of scripts of films. 

Biri Makins M11Cbiae9 

•7, Paodit D. N. Tlwary Will the 
Minister of Comaa.rco and lndu1tl')' 
be pleacd to state: 

(a) the number of bin' maltina machlne1 
which went off production since the Central 
Exciec and Salt (Amendment) Act, 1954 
waa put on the Statute Book; 

(b) whetlw these machines are being 
used for other purposes; and 

(c) whether Indian biris are fi.ndina a 
good market in Nepal and Pakistan ? 

Tbe Mlnltter of HNV)' ladatU'l• 
(Sbrl M. M. Sbab)1 (a) A few biri­
makina machines were rcponcd to have 
been in use in 1954. Since the levy of 
excise duty on machlne biris, no biri-rnaltin.g 
machlne is reponed 10 be functioning. 

(b) Information is not available, 
(c) No, Sir. 

Pandit D. N, Tiwary I Moy I Know 
how may machines were there, ar.d whether 
Government have considered any alter­
native UIIC of those machines ? 

Sbrl M. M. Shab : AA the rcr,o1t 
goes, there were about 54 small machioct. 
All of them are f now out of uac, after the 
levy of the excise Jury. There is r.o 
alternative scheme for employing these 
machinel. 

Slari G. P. Slnha : Is it the J'>(llicy 
of the Government of India not to 11llow 
manufacture of biri by machinery but limit 
it to the cottage industries ? 
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Shrl M. M. Shah I Yes, because 
it has been loaded with a heavy excitt duty, 
which wilJ not make it profitable for a ma­
chine-biri-making manufacturer to produce 
it. 

,Pandit D. N. Tiwary I May I know 
whether the off take of biris in Nepa! and 
Pakistan has gone: down considerably ? 

Shrl M. M. Shah I It is true. As 
a mRttcr llf fact, in 1955-�6, the export to 
Nepal is nil, and the export to Pakistan is 
worth Rs. 12,209. 

Spinnlnr MUI in North Blhar 

•P. Shrl Blbhutl Mishra : Will the 
Minister of Commerce and and lndattry 
be leased to st11te : 

(a) whether it is a faet that the Bihar 
Government have .sen1: a scheme to the 
Central Government for appn)Va) and assis­
tance ro open a srinning mill in North 
Bihar; ond 

(b) if so, the decision taken there­
on ? 

Tbe Mlalater of Heavy lnduatrle, 
(Shri M, M. Shah) 1 (a) Not so far. I 
may add that a proposal for a co-operarive 
apinnlng mill from the Bihar Government 
is expccteJ within a month, when it wilt 
be considered. 

(b) Does not ari�e. 
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Shrl Banaal I Is this request on the 
part ot the Bihar Government a part of 
the scheme of the Government of India 
to put up three or four spinning mills in 
various Sates, which produce raw cotton? 

Sbrt M. M. Sbab I No, Sir. This ia 
entirely a private reque�r. from that Gov­
ernment to act �P a co-operative spinning 
mill. 

Shrl Bopwat I May I know whether 
the Government arc: going to allow fresh 
spinning mills in certain parts of the 
country, especially in Mahuashtra and other 
parts, 

Shri M. M. Shah I Under the new 
textile policy, Government are considering 
the setting up of three spinning units, ono 
in Southern Maharashtra. one in P•JQiab 
and one in Tra,·ancore-Cochin State. 

Pandit D. N. Tlwary I What has 
become of the pro,:,osal that there will be no 
,pinning mill cstahliRhed hereafter and that 
Ambar Charka will be introduced ? 

Tbe Minister of Commette and Jn­
dmtrrY and Iron and Steel (Sbrt T. T. 
ICrllhDamachad): Government have de­
cided some time back to put a ceiling on the 
total amount of spindJage that will be allowed 
to be install.:d. In that connection, such 
flexibility as is available by means of can­
cellation of existing licences has been taken 
into account, and also the additional quantum 
of spindles that will be available will be 
distributed in a manner which will be 
mo11t equitable and will subserve the cause of 
co-operative spinning units. 

Mobile Cinema Van, 
• 1 o. Shrl Ram ICrlabaa I will the 

Minister of Plamdq be pleased to stare 
the number of Mobile Cinema Vans supPlied 
so far to the community project areas in 
Pepsu? 

Tbe Deputy Minhter or Planninr 
(Shrl S. N. Mithra): Six. 

Scheme for Hire-Purchase of 
Machinery 

• n. Sbri Jbulaa Sinha : Will the 
Minister of Commerce and IDduttry be 
pleased to state the names of the small 
scale ind•Jstries which have so far benefited 
by the Scheme of Hire purchase of Machinery 
1anctioned by the National Sm11l Industries 
CorJ'oration ? 

Tbe Mlnlater of Heavy 1Dd111trle1 
(Shri M. M. Shah) 1 A statement is laid 
on the Table of the House, (S11 Appendix I, 
annexurc No. 21. 

Sbrt Jhulan Sbaba I May I know 
whether there is any clog in the t11od11, 
oper:indi of the acheme, because of which 
only 15 unit9 have been able to avail them­
selves of the SVllt�m so fu? 




